
433 Matters under 
rule 377 

CHAITRA 17, 1984 (SAKA) Matters lmder 434 
rule 377 .. 

tbere. Now to the surprise and shock 
of these refugees families they are 
being forcibly moved into Katihar and 
other places against their wishes. I am 
told that tbr their refusal to move, 
their cash dole, etc., are being with-
drawn . Even the 2S families moved in 
Jamshedpur i. 1980 havc not been 
properly rehabilitated. I, therefore. 
urga upon the Government to keep up 
tbeir assurance and rehabilitate the 
remaining 52 refugee famili es at 
Jamshedpur and a]so improve the 
conditions of the existing families 
there. 

(vi) Need to ban political parties 
basedo II relegion or castes. 
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(vii) Mis- management and embezzle-
ment. of fonds in Devi Temple onder 
Badrl Bhagat Mandir Trost and 
Deed for management or this temple 
oDder tbe Jaw for temples. 
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(viii) Need for inquiry into incidents of 
vandalism etc. in co Dection with 
public de onstration against with· 
drawalof stoppage of 51 Up and 
52 Dn trains at Choube and 
Chichaki stations on Rastern 
Railway. 

SHRI A. K. Roy (Dhanbad) : We 
travelled by Delhi-Howrah Rajdbani 
Express Itarting from New Delhi on the 
30th March. The traia l>ecame late on 
the way by 12 hours ... (Interuptions) 


